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aae of ~ for eIeet\en. to paacha. 
J'W, ft'D'" 21 yea.. to 18 yea .... 
Aec:ordln,l to tbe newopaper report&, 
the GovMIlment. of Bihar, Hlmaebal 
Pnldnb and Welt llenial h • ....., ,,100 
dedded to .-duce the valine ale for 
panehayat election., from 21 years to 
18 years. 

(c) Elections to paocha)·at. and 
munIcipalities are the concern of the 
State Governments and not tbe Cen· 
tral Government. The Central Gov. 
ernment 1s concerned with elections to 
Parliament and the State Legislatures. 
A proposal for reducing the minImum 
age of voting for elections to Lok 
Sabha and State Legislative Assemblies 
from 21 years to 18 years Is under 
consideration of the Government. The 
proposal requires careful con~ideration. 
It will, therefore, take some time for 
a final decision to be taken in the 
mqtter. 

OMenanee 01. "Tool dowu" by 
A.Ul.F, 

"131. SHRI SAMAR MUKHERJEE: 
SHRI RAJENDRA KUMAR 

SHARMA: 

WIll the Minister of RAILWAYS be 
pleased to state: 

(al whether attention Of Govern· 
ment has been drawn to a report ia 
the press that the All India Railway-
men'. Federation recollJlUed by Gov-
ernment has decided to observe "tool 
down" on 22nd AUlust, 1978; 

(b) if so, what are the demands; 
and 

(c) what steps Gov .... nment are 
taking to meet the demands and 
avoid the *iitation? 

THE MINISTER OF RAILWAYS 
(PROF, MADHU DANDAVATE): (a) 
to (c). The All India Rallwaymen's 
Federation bas called upon the un-
Skilled, semi-skilled and skilled Artisans 
staff In the Workshops and open line 
estabUshments of Railways to ao on 
one da,.'s Industrial action on 22-8-19'18, 
If the interim award of tbe Railway 
WO!'II:eft' ClalSlllcalion Tribunal I. not 
implemented by Government b,. tbat 

time, The Interim award is uudar 
active consIderation Of the Goveqa.. 
ment and steps have been taken to 
expedite tbe decision, 

Seccnul Un __ PlpeliM for n.. 
ponatl .... of Gaa 

"132. SHRI F. P. GAEKWAD: Will 
the Minister of PETROLEUM, CHEMI-
CALS AND FERTILIZERS be pleased 
to state: 

(a) whether it has been decided :.0 
lay a second undersea plpalille for 
transportation of natural and ~t­
ed gas from Bassein to the Guiarat 
coast; 

(b) if so, whether the economics of 
the transportatiOn of gas and Its 
utilisation has been worked out; 

(c) if so, exact location aUd cost "f 
laying the pipeline from Bassein nruc-
ture to a specified location on the 
West Coast of Gujarat; 

(d) when is the proposed second 
und...,..,a pipeline expected to be com-
pleted; and 

(e) names of projects earmarke<t for 
utilisation of gas? 

THE MINISTER OF PETROLEUM 
AND CHEMICALS AND FERTILI-
ZERS (SHRI H. N. BAHUGUNA): (a) 
to (e" A feasibility stUdy for a las 
pipeline to Gujarat from Bassein bas 
just been completed and is being ex-
amined by ONGe. The report with 
ONGCs views is expected to be sub-
mi tted to Government shortly, There. 
after. a view on the economics, loca-
tion, time· schedule of completion, etc. 
of the pipeline can be taken by Gov-
ernment. 

In order to study the utilisation of 
ollshore las from Bombay Hich, Sa. 
seio North and Sa .... in Soutll, '-
Working Groups-one for Gujarat and 
another for Maharashtra were set up. 
Thelr recommendations have been 
broadly aceepled by Government 
which int ... -a!ia include setting up 




